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(c) Changes have been made in 
the various rules of the Central Civil 
Services (Conduct) Rules, 1964 from 
time to time, according to require-
ments. A publication named "Notes 
on Central Civil Services (Conduct) 
Ru Ie , ] 964" had been brought out 

, in 1974 incorporating the amend-
ments and decisions upto September, 
1974. his publication is now being 
up dated and the revised Edition is 
expected to be availa~le shortly. 

(d) Does not arise in view of the 
position stated at (c) above. 

Assembling of Jeeps by Mabindra 
Company in Iran 

8769. SHRl GULAM MOHAM-
MAD KHAN: Will the 
Minister of INDUS l RY be pleased 
to state: 

(a) whether the Mahindra Com-
pany had agreed to assemble Jeeps 
every year in Iran ; and 

(b) if 0, the number of jeeps 0 
be so as embled and the terms of 
agreement entered in tbi regard ? 

THE MINIS fER OF INDUS fRY 
AND S 1 EL AND MINES (SHRI 
NARAYAN DATT llWARI): 
(a) and (b). The Company, 
namely, Mis. Mahindra and Mahin· 
dra have reported that they do not 
have an agreement to assemble jeeps 
in Iran. 

News Item Captioned 'Ye Panch 
Hazar Log Kidhar Mane Jayen' 

8770. SHRI PIUS lIRKEY : 
Will the Mini ter of HOME 
AFFAIRS be pleased to state: 

(a) whether the attention of 
Government has been drawn to the 
news ltem appearing in Hindi 
Hindustan dated 2nd February, 1982 
captioned 'Ye Panch Hajar Log 
Kidhar Mane Jayen'; 

(b) whether some enquiry has 
been made about the merger of 
population of about 5,000 people 
between Maujpur and Babarpur 
viIJages acro ss the ri ver Y amu na; and 

(c) if so, the action taken or 
proposed to be taken in the matter? 

THE MINlSl E R OF STATE IN 
THE M IN[STRY OF HOME 
AFFALRS AND DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : 
(a) to (b). Infol mation is being 
collected and will be laid on the 
Table of the House. 

Cottage Industries in Gujarat 

8771. SHRI NAVIN RAVANJ: 
Will the Minister of INDUSTR Y be 
plea ed to state : 

(a) the details of the develop-
ment of small and cottage industries 
in rura I areas in the country ; 

(b) the amount of Central aid 
given to Gujarat for the develop-
ment of mall and cottage industries 
in rural areas during the last three 
years ; 

(c) the p rogres achieved in 
Gujarat in this regard during the 
said period : and 

(d) whether the aid meant for 
the purpose was fully utilized by the 
Gujarat State, if Dot, the reasons 
therefor? 

THE MINISTER OF INDUS .. 
TRY AND Sl EEL AND MINES 
(SHRI NARA Y AN DATTTIWARI): 
(a) to (d) . The primary res-
ponsibility for development of small 
and cottage indu stries in rul'at 
area rests wi th the State Govern-
ment concerned. An outlay of 
Rs. 950.00 Iakhs was provided in 
the Annual Plan 1980-81 in the 
State sector for the development of 
village and small industries in 
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Gujarat. This outlay was enhanced 
to Rs. 1557.00 lakhs during 1981-82. 
The actual expenditure reported by 

the State Government was Rs. 
1351.68 lakhs for the year 1980-81 
and Rs . 1150.00 lakhs for 1981-82. 

Under the Centrally sponsored DIC programme the progress achieved in 
Gujarat during the years 1978-79 to 1980-81 is indicated below: 

No . of entrepreneurs identified 

No. of Project profiles prepared 

New Registrations done 

New Units Established 

(a) Artisans 

(b) S. S. 1. 

(c) Total 

No. of sick units assisted 

Credit provided by financial insti-
tutions (Rs. in crores) 

1978-79 1979-80 1980-81 

5722 

346 

4715 

451 8 

3174 

7692 

204 

4.47 

21500 

1415 

5754 

11683 

4090 

15773 

113 

20.21 

20096 

280 

7099 

20HS6 

4824 

24984 

45 

32.34 

Cash subsidy provided (Rs. in crores) 

Addl. employment generated (No. 
of Persons) 

2.75 

31800 

6.76 

70072 

10.93 

91905 

Units given technical and other 
as i tance. 

As essment of Renewable nergy 
Sources 

8772. SHRl MANMOHAN 
TU U: Will the Minister of 
SelENe AND '1 ECHNOLOGY 
be pleased to state : 

(a) whether assessment has been 
made about the renewable energy 
sources of the country; and 

(b) if so, the details about the 
estimate made in thi regard? 

TH MlNlS I ER OF STATE IN 
THE DEPARTMEN J S OF 
SCIENCE AND '] ECHNOLOGY, 
ELECTRONICS AND ENVlRON-
MEN T AND OCEAN DEVELOP-
MENT (SHRI C. P. N. SINGH): 
(a) and (b). Yes, Sir. Renewable 
Sources of energy include hydro-
energy, solar energy, wind energy, 
biomass (including dung. 'waste 
material, sewage, wood etc.), ocean 
(including tidal, ocean thermal and 
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wave) energy, draught animal etc. 
The hydro-electric energy potential 
in the country i about 4\'OlWH 
which is equivalent to a power 
potential of a bout 100000 M W at 
40 % load factor. So lar energy 
equivalent to 1-1. 5xl09 KWH per 
sq . km. per annum i. being received 
in d i fTerent parts of the country. The 
wind energy dcnsi ty in various part 
of the country per annum falls 
in the range of 650 KWH per sq. 
rot to 1800 KWH per sq. mt. In 
regard to biomass. cattle wa te can 
generate about 845 cft of gas having 
a total power potential per annum 
of 33 billion KWH. 1 he information 
regarding the potential of other 
bio-energy sources like waste mate-
rial, sewage etc. is being surveyed. 
. idal power potentia 1 along the 

coast' of Gujarat is approx. 18.4 
TWH per annum. The potential of 
other ocean energy sources is being 
as'sessed. The work animals of the 




